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CASE NO. :
Transfer Petition (civil) 552 of 2007

PETI TI ONER:
NI SHA KASHYAP

RESPONDENT:
ROH T KASHYAP

DATE OF JUDGVENT: 29/02/2008

BENCH:
S. H. KAPADI A & J. M PANCHAL

JUDGVENT:
JUDGVENT
ORDER

TRANSFER " PETITION (C) NO 552 OF 2007

This is wife’'s transfer petition.

Heard l'earned counsel on both sides.

Transfer petition is allowed in terns of prayer ‘A which is
reproduced herein bel ow.

" Direct the transfer HVA Case No. 889/2007
titled Sh. Rohit Kashyap vs. Smt. N sha Kashyap
pending in the court of Sh. Deepak Jagotr a,
Additional District Judge, Karkardooma Courts,
Del hi to the Court of District Judge, Begusarai
(Bi har) for disposal."




